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hftS : been included in the 
Works Programme for 1952-53 and a 
sum of ite. 1 lakh has been allotted 
for making preliminary arrangements 
to start the work.

T e l e p h o n e  C o m p l a i n t s

16. Siiri Hi4uun S ini^ Will the 
Minister of CommimiGatioiis be pleased 
to state:

(a) whether any complaints regard
ing wrong numbers were recorded with 
tbe Local Complaints in Delhi during 
three months 1st January, 1952 to 31st 
March, 1952; and

(b) whether any rebate and if so, 
what amount was paid for such calls 
after verification?

The Minister of Comnmnicafioiis 
(Shri Jagjivaii Ram): (a) Yes.

(b) No rebate in cash is given for 
such calls. All complaints are veri
fied immediately by testing and 
d%dit. tickets are prepared by the 
Bngineer-in-Charge where the com
plaints are proved to be justified.

C r e o s o t in g  P l a n t s

17. Sfarl S. K. Das: Will the Minis
ter of Raiiwajrs be pleased to state:

(a) whether the scheme of setting up 
Creosoting plants on a regional basis 
to give preservative treatment to 
m oden sleefjers has been brought in 
operation; and

(b) if so, how many plants have been 
installed and the places where these 
plants have been put in operation giv
ing the estimated expenditure in each 
case and actual amount spent so far?

Hie Minister of Railways and Trans
port (^iri L. B. Shastri:) (a) The 
scheme has not yet been brou^t into 
operation, but is in the course of be
ing implemented.

(b) Two new creosoting plants will 
be installed, one at Clutterbuckgunj 
near Bareilly and the other at Coim
batore North. The estimated cost of 
the plant at Clutterbuckganj is 
Rs. 41 14 lakhs and the amount spent 
so far is Rs. 5 lakhs. The estimated 
cost of the plant at Coimbatore is 
Rs. 14 lakhs and the amount spent 
so far is Rs. 53,000.

**Gr o w  M o r e  F o o d ”  C a m p a i g n

18. Shri Jhnnjhiinwala: (a) Will the 
Minister of Food and Agricultiire be
pleased to state what is the total addi
tional quantity of foodgrains which 
will be produced under the “Grow 
More Food” Campaign during the

period of next five years and what is* 
its percentage to the total production 
of foodgrains?

(b) What is the total expense the 
Ckivmment of India propose to incur- 
on “Grow More Food” Campaign dur
ing this period of five years?

(c) What will be the annual addl— 
tional production of foodgrains under 
the “ Grow More Food” Campaign dur
ing the period of the next five years 
and what is the annual expenditure- 
proposed to be incurred by the Gov
ernment of India during the next five 
years on this scheme?

The Minister of Food and Agricul
ture (Shri Kidwai): (a) Under Ihe 
draft Five Year Plan it is proposed 
to pchieve additional production of 
foodgrains to the extent of 7-2 mil
lion tons, of which 2 3 million tons
are expected to result from major
irrigation schemes. The additional 
food production suggested in the Plan 
amounts to about 16 per cent, of 
the total production.

,(b) According to the Draft Five
Year Plan, the Central Gov^nment
expenditure on Grow More Food is 
estimated at about Rs. 90 crores.

(c) The additional production and 
expenditure under the Grow More- 
Food Campaign are, broadly speak- 
,ing, evenly spread over the period 
of the Plan.

Air  Acodei t̂s

19. Sbri S. a
Minister of Comi 
to state:

Will the 
\ be pleased

(a) how many air accidents took 
place in each of the 3̂ ars from 1947-48' 
up-to-date;

(b) in how many cases enquiry com
mittees were formed and in how many 
cases departmental enquiries were 
made;

(c) how many employees were dis
charged as a result of the enquiries;
and

(d) what steps have been taken to 
avert further accidents?
' The Minister of. Commnnicatioiis 
(Shri Jagjivan Ram): (a) The
number of accidents involving serious 
injury to crew or passengers or 
damage to aircraft was 63 in T947, 
47 in 1948, 32 in 1949. 62 in 1950,
38 in 1951 and 17, up-to-date, in 
1952.

I lay on the Table a statement 
showing the breakdown of these 
numbers according to different cate
gories of aircraft. [See Appendix I,, 
annexure No. 40.]




